IN THE HIGH COURT OF JUDICATURE FOR RAJASTHA c
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONT A
S.No PREVIOUS INSTITUTION DISPOSAL CLOSING
pt KIND OF CASES BALANCE [FBI DB SB] TOTAL] FB] ©0B] __ SB| TOTAL|BALANCE
MAIN CASES:- 01.05.2026 31.05.2026
CIVIL SIDE:-
1 | CIVILFIRST APPEAL 16039] o] 10| 159 169] O 7 19 26] 16182
2 CIVIL SECOND APPEAL 4967 O 0 53 53] O 0 10 10 5010
3 | EXECUTION FIRST APPEAL 132 © 0 0 0] O 0 2 2 130
4 | EXECUTION SECOND APPEAL 24 of o 1 1l of © 0 0 25
5 | CIVILMISC. APPEAL 36701] 0| 98] 342] 440] O] 49| 222] 271] 36870
6 | CIVILREVISION 794] 0 1 37 38| 0 1 9 10 822
7 | CIVILREVIEW 788] 0 9 21 30] 0] 43 16 59 759
8 | INCOME TAX REFERENCE of o 0 0 0] O 0 0 0 0
9 | OTHER TAX REFERENCE 116] o] 1 0 1] of] o0 0 0 117
10 | TAX CASES 0] 0 0 0 0] 0 0 0 0 0
11 | CUSTOM APPEAL 29 of 2 0 2l of o 0 0 31
12 | INCOME TAX APPEAL goe] of 3 0 3] 0 1 0 1 608
13 | WEALTH TAX APPEAL o of o 0 of of o 0 0 0
14 | BLACK MONEY TAX APPEAL 6] of o 0 o] of] o 0 0 6
15 | SALES TAX REVISON 788] o] © 9 ol of] o 4 4 793
16 | TESTAMENTARY CASES of of] o 0 ol of o© 0 0 0
17 | COMPANY PETITION 6] of] © 0 o of o 0 0 6
18 | COMPANY EXECUTION PETITION of of] o 0 ol of o© 0 0 0
19 | COMPANY APPEAL 6] of © 0 ol of o 0 0 6
20 | COMPANY APPLICATION 751 of © 1 11 of © 0 0 76
21 | COMPANY SUIT 13 of o 0 ol of o 0 0 13
22 | COMPANY LIQUIDN. CASES 33 of © 0 ol of o 0 0 33
23 | ELECTION PETITION 710 o 0 ol of o 0 0 7
24 | SPECIAL APPEAL (CIVIL) 32l 0of © 0 o] of o 0 0 32
25 | SPECIAL APPEAL (WRITS) 2327 o] 176 of 178] of 98 0 08 2405
26 | CIVIL CONTEMPT 3236 o] 11[ 219] 230 of 8] 48 56 3410
27 | CIVILWRITS 89526] 0| 278 1779 2057 of 106] 1185] 1291 90292
28 | RECRIMINATION PETITION ol of o 0 ol of] o 0 0 0
29 | CROSS OBJECTION 667 0] 0O 5 5] of © 0 0 672
30 | CIVIL REFERENCE Bl of © 0 ol of] o 0 0 6
31 | CIVIL TRANS. APPLICATION 252 0] o0 52 52| o] o 51 51 253
32 | CIVIL MISC. PETITION o of o 0 ol ol o 0 0 0
33 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 79] O 0 2 2] 0 0 3 3 78
TOTAL (A) | 157255] O] 589 2680 3269| of 313| 1569| 41882| 158642
CRIMINAL SIDE:. _
1 | MURDER REFERENCE 4 0 © 0 o ol o 0 5
2 | CRIMINAL APPEAL 35859 O] 45| 287 332 o 9] 63 72] 3 3
3 | CRIMINAL REVISION 12752) 0] Ol 197 197 o] o 93 93 S
4 | CRIMINAL MISC. PETITION 26851 0| O] 778 778 ol ol 1018 12856
(U/S 482 CR.P.C.) e 10181 26611
5 | CRIMINAL MISC. BAIL 1736
(U/S 438 & 439 CR.P.C.) 1736 O of 1507[ 1507|3136
68 | CRIMINAL CONTEMPT 171 0] 1 0 1 o o )
7 | CRIMINAL REFERENCE 31 0 0O 0 ol o o 0 g 18
8 | HABEAS CORPUS 381 00 391 o 39| o] 48] o 3 :
9 | CRIMINAL LEAVE TO APPEAL 1079) O] 1] 33 34] o] 4 1 : 2
10 | CRIMINAL WRITS 1514) 0l 19| 180] 199] o] 28] 181 183 o
11 | CRIMINAL REVIEW oo o 0 of o o o 5 1926
TOTAL (B) | 81024] O] 105] 3211] 3316| o 5| 2843] 2928 31412
TOTAL (A+B) | 238279] O] €94] 5891| 6585| o] 398| 4412 4810| 240054

Dt : 2026-06-15 10:04




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2026

PREVIOUS INSTITUTION DISPOSAL CLOSING
S-No. KIND OF' GASES BALANCE [ FBI DBl SB] TOTAL] FB] DB] _ SB] TOTAL|BALANCE
MISC. CASES :.- 01.05.2026 51.05.2026
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5147] 0| 112| 209 321] 0| 85| 187 272 5196
2 |BAIL & STAY IN CRL.REVISION 4546| 0 ol 131 131] 0 0] 130 130 4547
3 [BAIL & STAY IN CRL.MISC.PET. 26331] 0 of 706] 706] O 0] 810f 810 26227
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 15141 0O 0 144 144] O 0 138 138 1520
5 [BAIL & STAY IN CRL.CONT.PET. ol o 0 0 o]l o 0 0 0 0
6 |BAIL & STAY IN CRLLA 18] 0 0 0 0] o 0 0 0 16
7 [CRIMIN .
(hrsing over 1 o casesy | 1122] 0| o] 52 52| of 2 52| s4f 1120
TOTAL (C) 38676] o| 112] 1242 1354 o] 87| 1317| 1404| 38626
2 | CRIMINAL TRANSFER 84] 0 0 9 9] o 0 8 8 85
3 | STAYINHABEAS CORPUS 11 o 0 0 o] o 0 0 0 1
TOTAL (D) 8s| o 0 9 9] o 0 8 8 86
TOTAL (C+D) 38761| o] 112| 1251 1363| o| 87| 1325 1412 38712
TOTAL (A+B+C+D) 277040| 0| 80e6| 7142| 7948| o| 485| 5737| 6222| 278766
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
[ 1 [STAY INI. T. APPEAL 571 0 1 0 11 o 0 0 0 58
2 |STAY INW.T. APPEAL / CUSTA 20| O 1 0 11 0 0 0 0 21
3 |STAY IN O. T. REFERENCE 105] 0 1 0 11 0 0 0 0 106
4 [STAYIN'S. T. REVISION 510] o 0 9 9] o 0 2 2 517
5 |STAY IN CIVIL IST APPEAL 67471 o[ 15| 128] 143] o 11 34 45 6845
6 |STAY IN CIVIL 2ND APPEAL 2266| 0 0 52 52] o 0 10 10 2308
7 |STAY IN EXE. FIRST APPEAL 127] 0 0 0 o] o 0 2 2 125
8 |STAY IN EXE. 2ND APPEAL 21] o 0 1 11 o 0 0 0 22
9 |STAY IN C. M. APPEAL 10062| Of 63| 136/ 199 ol a7 51 g8l 10163
10 |STAY IN CIVIL REVISION 727] O 0 37 371 o 0 15 15 749
11 |[STAY IN CIVIL CONTEMPT 25] 0 0 0 ol o 0 0 0 25
12 [STAY IN SPL. APPEAL (CIVIL) 20| © 0 0 ol o 0 0 0 20
13 |STAY IN CIVIL TRANS. APPLN. 236 O 0 52 52] o 0 37 37 251
14 |[STAY IN COMPANY CASES 19] 0 0 0 ol o 0 0 0 19
15 [STAY IN SPL. APPEAL (WRIT) 2032] 0 165 0 165] 0 94 0 94 2103
16 |STAY IN WRIT PETITION 43298] 0| 122| 1637| 1759 0| 132 944| 1076 43981
TOTAL (E) 66272) 0| 368 2052| 2420] o 28al 10951 1379 67313
2 CIVIL MISC. APPLICATIONS 4728] O 78 165 2431 0 37 160 197 4774
3 | CIVIL MISC. CASES U/S-5 13383] 0] 136] 259 395 ol 119|172 291 13487
4 | EXE. MISC APPLICATION + 0] 0 0 0 ol o 0 0 0 0
5 | LEAVE TO APPEALTOSC. 21 0 0 0 ol o 0 0 0 2
TOTAL (F) 18113] O] 214] 424] 638] o] 156] 332] aasl 18263
TOTAL (E+F) 84385] 01 582] 2476] 3058] o] aao] 1a27] 1867] 85576
TOTAL (C+D+E+F) 123146] 0] 694] 3727 4421 o 527| 2752| 3279| 124288
GRAND TOTAL (ATOF) 361425] 0] 1388] 9618] 11006] 0] 925 716a] 808l 364342
Dt.: 2026-06-15 10:04
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